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Date : 16/07/2003 This appeal was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE BRI JESH KUVAR
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For Appellant (s) M. Anit S. Chadha, Adv.
M's. Rekha Pandey, Adv.

For Respondent (s) M. P.P. Ml hotra, Sr.Adv.
M. Y.P. Mhaj an, Adv.

M. S.N Terdal, Adv.

M. D.S. Mhra, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

M. Amt S. Chadha, |earned counsel for the appellant started argunents at 3.40 P.M and was o
n his legs when the Court rose for the day at 4.00 P.M The matter renai ned part-heard.
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